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the context of this rc;presentation but
also having regard to all other relevent
considerations. It was seem that the
c.i.f. prices of these yarns had been
steeply declining and a large number of
contracts for substantial quantities were
ragistered with the Textile Commissioner
for import under the O.G.L. Imports of
the yarn at the then prevailing rates were
providing unintended windfall to the
importers at the cost of recvenue. It was
in this context that the import duty was
raised by Rs. 15 per kg. with effect
from the 23rd November, 1982, The
cost of production of the indigenous in-
dustry was not of any direct relevance in
the aforcsaid context.

(¢) The prices of indigenous yarns
vary from time to timec. It is correct,
however, that after the increase in im-
port duty; there was an increasc in
the prices of indigenous polyester fila-
ment yarn.

(d) As the cxtent of smuggling is not
dircctly related only to the inci-
dence of import duty, it will not be
possible to indicate the impact of the
incidence of customs duty on smuggling.

Number of Airmen and Commissioned
Officers Stationed in Delhi

8312. SWAMY INDERVESH : Will
the Minister of DEFENCE be plcascd
to state :

(a) whether a number of Airmen
and Commissioned officers have been
stationcd in Dclhi for more than five
years against the rules; and

(b) if so, the number of such Officers
and Airmen with reasons for their over-
stay and whether they would be trans-
ferred to some other place?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
K.P. SINGH DEO): (a) and (b) Post-
tings and transfers of officers and
Airmen of ITAF are decided on
administrative considerations. In
some cases, it becomes neces-
sary to extend the stay of Air Force

personnel at one station for a longer

APRIL 22, 1983

Written Answers 88

period due to exigencies of service or on
compassionate and medical grounds.

At present there are 199 Airmen
who have been stationed in Delhi for
mor¢ than 5 years. Of these, 196 have
been retained due to service rcasons and
the remaining on compassionate grounds.
As regards Commissioned Officers, 54
officers have beecn in Declhi for more
than § years. Of these, 50 Officers have
been retained in Delhi due to exigencies
of service and the remaining on compas-
stonate grounds.

Transfer of the above officers and
men  out of Delhi will be made as and
when administratively NCeessaATy.
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Cecss Collection From Rubber
Growers

8314. SHRI XAVIER ARAKAL :
Will the Minister of Commerce be
pleased to state :

(a) how much money was collected
as cess from the rubbar growers since
1980 and what is the accumulated

amount :





